In the Court of Sh. Sanjeet Singh, HPAS, Marriage Officer-cum-Sub-Divisional Magistrate,
Hamirpur (H.P.).

In the matter of:

1. Sh. Pawan Kumar s/o Sh. Hans Raj, r/o Vill. Bhranai, P.O. Dhalwan, Teshil Baldwara,
District Mandi (H.P.).

2. Smt. Shweta Chaudhary d/o Sh. Madan Lal, r/o Vill. Pansal, P.O. Kherian, Dehra,
District Kangra (H.P.) ...Applicants.

Versus
General Public
Subject.— Notice for Registration of Marriage.

Sh. Pawan Kumar and Smt. Shweta Chaudhary have filed an application u/s 15 & 16 of
Special Marriage Act, 1954 alongwith affidavits and supporting documents before the Court of
undersigned, stating therein that their marriage ceremony has been performed on 16-09-2025 at
Santoshi Mata Mandir Hamirpur, Tehsil & District Hamirpur, H.P. according to Hindu rites and
customs.

Therefore, the general public is hereby informed through this notice that if any person
having any objection regarding this marriage, may file his/her objection personally or in writing,
before this court on or before 26-11-2025. In case no objection is received by 26-11-2025, it will be
presumed that there is no objection to the registration of the above said marriage and the same will
be registered accordingly.

Issued under my hand and seal of the court on 27-10-2025.
Seal. Sd/-

Marriage Officer-cum-SDM,
Sub-Division Hamirpur (H.P.).

In the Court of Sub-Divisional Magistrate, Exercising the Power of Marriage Officer Nadaun,
District Hamirpur (H.P.)

In the matter of:

1. Sh. Navneet Singh s/o Kehar Singh, r/o Subhash Colony, Ward No 4 M.C.
Ghumarwin, Tehsil Ghumarwain, District Bilaspur (H.P.).

2. Manu Bala d/o Suresh Kumar, r/o Village Badoi, Post Office Bhiambi, Tehsil Nadaun,
District Hamirpur (H.P.).

Versus

General Public



Subject.— Notice for Registration of Marriage under Special Marriage Act, 1954.

The above applicants have filed an application u/s 16 of Special Marriage Act, 1954
alongwith Affidavits and supporting Documents in the court of undersigned in which they have
stated that they have solemnized their marriage on 14-08-2021 at Arya Smaj Temple Sector 22A-
Chandigarh and they are living as husband and wife since then hence their marriage may be
registered.

Therefore, the general public is hereby informed through this notice that if any person who
have objection regarding this marriage can file the objection personally or in writing before this
office on or before 15-11-2025 at 11.00 A.M. The objection (s) after 15-11-2025 at 11.00 A.M. will
not be entertained by this office and then the marriage will be registered accordingly as per the law
prescribed.

Issued on this 04-10-2025 under my hand and seal of this office.
Seal. Sd/-

Sub-Divisional Magistrate-cum-Marriage Officer,
Nadaun, Distt. Hamirpur (H.P.).

¥ ST WES FHIEdl fgag Sofl, gorgR, e #iRgR (Rovo)

[ERICES TSN e geapeHn ARG TRIR SIGERK]
30,/NT /2025 BIGEATSI] 26—05—2025 11—11—2025

A BT Il TS SERT O, aRi HIgT, duces, dedldl golyR, frer sHRyR
(fRodo) grfean |

JMH ST - gfaral |

URiA—ud A oKl YR ST HidT <dl Uil SR 9w, aRil AEd, gucEs,
dedile gogR, 7l 9RYR (20 Wo) |

mdm—wwgw%ﬁm@m%ﬁﬂ?ﬁmé?ﬁﬁmﬁ il AT, TUCES,
dediel GogR, Rorar sHRYR (fBodo) 7 S 3f&Tard # URMA—ua SRR &A1 & & I9s ufd &1
M TSI 3Tl H SRTaTel aw YA U] 3 6T ol @, Sdic SHHT M SHTaIeT ARART g
UG gF T & | folRTel 9 ORI dRd HAIEle duces & RIoRd JAfeRd H SERI g% Ik
SIS ARG Y3 U] Y3l R7e7 fhar Sy |

31 Ufardl A SiFan den wHfbd RedeRl o 39 38R gRT gfad fdar orar € &
I fHefl &1 SWiad T TN IR Bls SoR  Yavrol & df a8 faid Tt 11—11-2025 &I
JIT 10.00 I91 §H RTI H JATATH AT IHTATT AUAT TaRTS SFEEIER] & FHel IuRera




BIER UT PR AHAT § I IWIAT M GO TR @ 3 & A ST | IS SW Dlg
QRS &1 AT ST |

ST f3AId 25—10—2025 DI W FHIER g ABR AT §RT SIRI §aTT |

HER | BIETR / —
HEd FATEAT g 2o,
IOTARR, FS1er gHRYR (fBovo) |




